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(b) if 80, tbe details (hundred rupee 
note, ten rupee note etc.) thereof; and 

(c) if not, the measures taken by the 
Central Government to meet the deficit 
budget of the said year? 

THE MINISTER OF FINANCE 
(SHRI R:. VENKATARAMAN): (a) 
Presumably, the Hon'ble Member seeks 
information on increase in currency 
with the public as a result of Govern-
ment's budgetary deficit. During the 
current financial year between March 
28. 1980 and January 23, 1981, currency 
with the public increased by Rs. 1196 
crores. However, there are several 
sources of the increase in the currency 
with the pubUc, hence it is not pos-
sible to attribute this increase to any 

'\ one source. 

(b) and (c). Information on denomi-
nation-wise details of notes issued dur-
ing the above period is not available. 

Functions of Banks in implementation 
Of 2O-Point PrOgramme 

697. SHRI S. A. DORAI SEBASTIAN: 
Will the Minister of FINANCE be pleas-
ed to state: 

(a) whether Government are aware 
_ that the functions of rural and urban 
banks are important in the implemen-

~ tation of Prime Minister's 20-Point 
Programmej 

(b) if so, the stagnation in several 
States for the implementation of 20-
Point Programme is still examined; 
and 

(C) the steps that are gOing to be 
taken to modify the constitution of the 
Board of Directors of Nationalised 
Banks and their machineries? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI MA-

:. GANBHAI BAROT): (a) Yes, Sir. 

(b) The Reserve Bank of India has 
recently introduced a new reporting 
system to enable the banb to indicate 

the progress made for the implementa-
tion of 20-Point Programme. It Jl11lY 
take some more time for the data to 
start fiowing in from the banks, staa-
nations or imbalances, if any, in an;, 
State can be assessed on receipt of sucb 
data. 

(C) The appointment of Directors On 
the Boards of the nationalised bankS 
are made in accordance with the pro-
visions contained in Clause 3 of the 
Nationalised Banks (Management and 
Miscellaneous Provisions) Scheme, 1970. 
Representatives of farmers  artisans. 
small industrialists and Scheduled 
Castes/Tribes are appointed as mem-
bers of the boards of directors to en. 
courage the flow of credit to the prio-
rity see tors including the beneficiarlea 
of the. 20-Point Programme. 
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